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COMPANY LAW TRIBUNAL ON 01.06.2017
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Advocate Sri Sudip Harkauli for the respondent No. 4 Sri Gagan Dayal
along with Ms. Bushra Mariyam. Advocate fro respondent no. 3 Sri Gagan
Dayal proposed to file vakalatnama on behalf of respondent no. 3. The
respondents counsel further inform that although they received a copy of
the present petition but without enclosure of documents relied upon. The
Counsel for the petitioner is advised to verify this facts and to su pply a copy
of petition along with all annexure if it is not supplied earlier to them. The

case is fixed for reply.

The matter be listed on 21 N07.2017.
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